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transporting agents to the Food Cor-
poration of India at Goa during the
period from 4th  December, 1973 to’
13th December, 1976;

(b) whether Goa Port Trust have
charged ground rent to F.C.I. for the
Cargo stored in Port Trust shed during
the period 23rd March, 1975 to 14th
May, 1975 as there was strike of
workers of H.T.&C. contractors of
F.CI.; and :

(c) whether the said strike pro-
longed from 30th April, 1975 to 14th
May, 1975 as the amount of wages was
not released by F.C.I. to contractor till

Government of Goa. intervened on
14h May, 19757

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) M/s. Ramesh
M. Pathare, their contract commenc-
ing from 14th December, 1973.

(b) Yes, Sir.

(¢) No, Sir. Strike during the
period from 23-3-1975 to 13-5-1975 was
entirely due to a dispute between the
contractor and his labour.
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Assistance for Community Rehabilita-
tion in Flood Affected, Durgapur,
Asansol

2986, SHRI ROBIN SEN: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether Ministry have sanc-
tioned any financia] assistance for
Community rehabilitation activities in
the flood affected area of Durgapur-
Asansol; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) and (b). The
lexisting policy and arrangements for
financing the expenditure necessitated
by natural calamities are based on the
recommendations of the Sixth Finance
Commission. According to these
arrangements, the States are primari-
ly responsible for provision of relief
in case of natural calamities, For this
purpose, the Sixth Finance Commis-
sion has provideq amounts by way of
margin money. If the expenditure
hecessitated by a n@atural calamity
exceeds the margin money, Central
assistance is given to the State in the
form of advance Plan assistance
which is to be utilised for accelerating
bn-going Plan works of taking up
approved Plan Works, The Advance
Plan assistance allocated in accord-
ance with the above policy in force
and made available to the State Gov-

“ernment is for the area affected by





